
THE GAUHATI HIGH COURTATG UWAHATI
(HrGH COURT OF ASSAtq, NAGALAND, l'llZoRAl'l AND ARUNA CHAL PRADESH)

NO. HC.VIT-20/ 2003(ft.)/3159/A

From Shrr Saptarshi Garq,
It. Reqistrar (Vrqila ncc),

Gauhati Hlgh Coutt,
Guwahati.

To, Smti. lndira Barman,
District & Sessions Judge,

Kamrup(M ), Gurvahati.

Dated Guwahati the tt\Pril, 2023

Sub:- Casual leave.

Ref:- Your letter Dated 10.04.2023

Madam,

With refercnce to the above, I am directed to inform you that you have been

grantedcasualleaveonlo.o4'2023'Further,thcnextseniormost]udicialofflceratthe

station would remain in chargc of your Court and offlcc tn yotrr absence'

Yours faithfu llY,

s l-l
JT. REGISTRAR (VIGILANCE)

Memo No.Hc.vII-20/2003(Pt')/3150/A, dated f f fOV l>t

Copy to

The Pro;ect Managcr, Gauhati Hrgh Court
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